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No. Ft. 48-3711/2018 (FCA), Registered
Forest Department, Himachal Pradesh

From: Nodal Officer-cum-APCCF (FCA), ;""
O/o Pr.CCF(HoFF),H.P. Shimla-1. ¥

To: The Addl. Pr. Chief Conservator of Forests (Central), \%‘x\,@ft
Govt. of India, Ministry of Environment & Forests, \-\f"(;-' TR
Regional Office, (North-Central Zone) 25, Subhash Road, Dehradun-
248001 (Uttrakhand).
Dated Shimla-1. the 1 A SEP 2018

Subjeet: Diversion—of - 8.9899 ‘ha of forest land in favour of Manali

Ropeways Pvt. Ltd. Solang Valley, Tehsil Manali, Distt. Kullu HP
for the construction of Manali Roﬁway project, within the
jurisdiction of Kullu Forest Division, Distt. Kullu, H.P.

Sir,

I'am directed by the State Government to enclose herewith a proposal
for diversion of 8.9899 hectare of forest land in favour of Manali Ropways Pvt.Ltd.,
for construction of Manali Ropway project, duly recommended by the State Govt. in
Part-V of the main form. The land proposed to be diverted forms a part of
UPF&DPF. which falls under the jurisdiction of Kullu Forest Division. Distt. Kullu,
H.P. In all 1355 trees and 1299 saplings of different species-total 2654 are standing
over the forest land proposed for diversion. The user agency has given an
undertaking that not more than 550 trees will be cut down from the diverted forest
land required for the construction of Manali Ropway project. The comments of Chief
Wild life Warden-cum-PCCF Wild Life regarding distance from the nearest
sanctuary/protected area have been placed at page No. 244 of the proposal folder.

2. Compensatory Alforestation has been proposed over 18.00 ha of forest
land in Dughilag-111 in an identified land Bank.

3. As the proposal attracts the provisions of the Forest
(Conservation) Act, 1980. the same is presented to you for consideration and
approval please.

Yours faithfully,

Encl: As above.

Nodal Officer-cum-APCCF (FCA)
O/o Pr. CCF(HoFT), H.P.Shimla-1
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MINUTES OF THE 37th MEETING OF THE REGIONAL EMPOWERED COMMITTEE
OF REGIONAL OFFICE, NORTH CENTRAL ZONE, DEHRADUN
HELD ON 05 APRIL, 2019

The 37" meeting of the Regional Empowered Committee (REC) of the Regional Office

(North Central Zone) Dehradun was held on 05 April, 2019 in the Meeting Room of the Regional

Office, MoEF&CC, Dehradun under the Chairmanship of Shri. Pankaj Agrawal, IFS, Addl. PCCF,
Regional Office, Dehradun.

Following official/non-official members & the special invitees were present in the meeting.

S.No | Name Designation
1 Shri. Pankaj Agrawal, IFS, Addl. PCCF, Chairman
Regional Office, Dehradun.
2 Dr. R B S Rawat, [FS Non-official Member
3 Dr. R. S. Bisht, IFS Non-official Member
4 Dr. S. D. Bhardwaj Non-official Member
5 Shri Ajay Shrivastav APCCF-cum-Nodal Officer (HP)
6 Shri D. J. K. Sharma APCCF-cum-Nodal Officer (UK)
7 Representatives of the User Agencies

Following proposals seeking diversion of forest land for non-forestry purpose pertaining to

the state of Himachal Pradesh and Uttarakhand were discussed in detail and the case wise decision

taken by REC is as under:

HIMACHAL PRADESH

Agenda Item No. 01: Diversion of 53.5242 ha of forest land for the two/four laning of

Bajoura to Manali (Kms. 248.300 to 310) section of NH-21 under NDP-IVB in favour of

NHAI, within the jurisdiction of Kullu & Parvati Forest Division, Distt. Kullu, Himachal
Pradesh. (Online Proposal No. FP/HP/ROAD/21272/2016)

0

The REC was informed that the present proposal was already approved under the provisions

f FCA, 1980 vide this office letter dated 15.09.2017 for diversion of 53.5242 ha forest land for

two/four laning of Bajoura to Manali (Kms. 248.300 to 310) section of NH-21 under NDP-IVB

with felling permission of 5282 trees and 3546 saplings (total: 8828) and vide addendum dated

09.01.2019 felling permission of additional 10 trees has also been accorded in the Kullu forest

division.
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The committee was apprised that the State Govt. vide their letter dated 15.02.2019 has also
asked for felling of additional 20 trees in Parvati forest division. It was also informed that there is

no change in the approved alignment and revised enumeration is accompanied with the proposal.

After detailed discussion on various aspects of the proposal, the REC decided to accord
felling permission of addirional 20 trees with advisory that the State Govt. will ensure that there
should be no change in proposed alignment and the khasras for which diversion has been accorded

by this office letter dated 15.09.2017 and rest of the conditions will remained same.

Agenda Item No. 02: Diversion of 5.76 ha of forest land in favour of HPPWD for the

censtruction of road from Farsh to Suakhari (Kms., 0/0 to 9/185), within the jurisdiction of
Mandi Forest Division, Distt. Mandi, Himachal Pradesh. (Online Preposal No.
FP/HP/ROAD/25670/2G17).

Regional Empowered Committee discussed the proposal seeking diversion of 5.76 ha of
forest land for the construction of road fom Farsh 1o Suakhari (Kms. 0/0 to 9/185). The committee
noted that 1277 trees and 976 saplings (total: 2253) are proposed to be felled in the project; the
forest land proposed for diversion is not a part of any Protected Area and no rare and endangered
species of flora and fauna have been reported. It is noted that there is violation of FCA, 1980 for
0.72 ha area has been reported by the State Government. But, there are still some queries that need

to be cleared by the State Government.

After detailed discussion on various aspects of the proposal, the REC decided to defer the
proposal to next meering and desired that the State Govt. may be requested to submit the following
documents/ information / clarifications.

I. The State Govt may mark the villages along the proposed alignment, in the KML, which are
benefited directly by the proposed road. The population details of these villages may also be
provided to this office.

2. The broken area of 0.72 ha may also be marked over the portion of the propesed alignment
in the KML.

The undertaking and calculation for the penal NPV may also be furnished to this office.

4. The committee was of the view that user agency may also be asked to present this case in

the next meeting.
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Agenda Item No. 06: Diversion of 3.0851 ha of forest land for construction of Bhang

Small HEP (9MW) in favour of Bhang Hydel Power LLP, Sai Bhawan, Sector-4, New
Shimla-171009 (H.P.) within the jurisdiction of Kullu Forest Division, Distt. Kullu,
Himanchal Pradesh. (Online Proposal No.- FP/HP/HYD/30034/2017)

Regional Empowered Committee discussed the proposal seeking diversion of 3.0851 ha of forest
land for construction of Bhang Small HEP (9MW). The committee noted that 1461 trees are
proposed to be felled in the project. The forest land proposed for diversion is not a part of any
Protected Area and no rare and endangered species of flora and fauna have been reported in the area
proposed for diversion. Further, no violation of FCA has been reported by the State Government.
Observations conveyed vide this office letter dt. 05.03.2019 but the reply is awaited. The

observations are as follows:

1. FRA certificate along with all the annexure have not been submitted and at para B 2.3
Village wise breakup in online Part I names of three villages (Kulang, Burna and Bahang)
have been mentioned. Thus, State Government may submit original copy of NOCs and

Village Level Committee meeting proceedings under FRA for these three villages.

After detailed discussion on various aspects of the proposal, the committee decided to recommend

the proposal to Govi. of India for approval subject to fulfillment of following conditions:

1. The State Govt will submit the reply on observation raised vide this office letter dated
05.03.2019.

Agenda Item No. 07: Diversion of 8.9899 ha of forest land in favour of Manali Ropeways Pvt.

Ltd. Solang Valley, Tehsil Manali, Distt. Kullu, H.P. for the construction of Manali Ropeway
project, within the jurisdiction of Kullu Forest Division, Distt. Kullu, Himachal Pradesh.
(Online Proposal No. FP/HP/Others/31593/2018)

Regional Empowered Committee discussed the proposal seeking diversion of 8.9899 ha of forest
land for the construction of Manali Ropeway project. The committee noted that 1355 trees and
1299 saplings (total: 2654) are enumerated out of which 550 trees will be felled in the project.
Comments of CWLW are provided in respect of whether the proposal forms part of a National park,
Wildlife Sanctuary, Biosphere Reserve, Tiger Reserve, Elephant Corridor, etc. that there will be no
adverse impact on the wildlife in the adjoining area and no animal passage will get affected. No
rare and endangered species of flora and fauna have been reported in the area proposed for

diversion. Further, no violation of FCA has been reported by the State Government. The Committee
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apprised that the observations conveyed vide this office letter dated: 15.02.2019 are complied by
the State Govt vide their letter dated 11.03.2019 and found satisfactory.

After detailed discussion on various aspects of the proposal, the REC decided to accord in-
principle approval for diversion of forest land.

Agenda Item No. 08: Diversion of 2.2926 ha of forest land for construction of Banu SHEP

(SMW) in favour of Leond Hydro Power Private Limited within the jurisdiction of Palampur
Forest Division, Distt. Kangra, Himachal Pradesh. (Online Proposal No.-
FP/HP/HYD/31910/2018)

Regional Empowered Committee discussed the proposal seeking diversion of 2.2926 ha of forest
land for construction of Banu SHEP (SMW). The committee noted that 87 trees are proposed to be
felled in the project. The forest land proposed for diversion is not a part of any Protected Area and
no rare and endangered species of flora and fauna have been reported in the area proposed for

diversion. Further, no violation of FCA has been reported by the State Government.

After detailed discussion on various aspects of the proposal, the committee decided to recommend

the proposal to Govt. of India, MoEF & CC, New Delhi for approval.

UTTARAKHAND

Agenda Item No. 01: Diversion of 7.2855 ha of forest land for construction of

Saliyakot to Anrpa Motor Road in favour of PMGSY within the jurisdiction of
Nainital Forest Division District Nainital, Uttarakhand (Online Proposal No.
FP/UK/ROAD/26369/2017).

Regional Empowered Committee discussed the proposal seeking diversion of 7.2855 ha of forest
land for construction of Saliyakot to Anrpa Motor Road. The committee noted that 328 trees are
proposed to be felled in the project. The forest land proposed for diversion is not a part of any
Protected Area and no rare and endangered species of flora and fauna have been reported in the area

proposed for diversion. Further, no violation of FCA has been reported by the State Government.

After detailed discussion on various aspects of the proposal, the REC decided to accord in-

principle approval for diversion of forest land.
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ARG AXHIN GOVERNMENT OF INDIA
UgieNT 91 Y4 Sieldrg Uiads H3rer MINISTRY OF ENVIRONMENT, FOREST &
g Ty (Sw—aey &) CLIMATE CHANGE

. REGIONAL OFFICE (NORTH CENTRAL ZONE
25 HHTIN IS, SEGT—248001

25 SUBHASH ROAD, DEHRADUN-248001
GXHIZE 0135—2650809 PHONE- 0135-2650809

THaRT-—-0135—2653010 FAX- 0135-2653010
gﬁa - moef.ddn@gov.in Email- meef.ddn@gov.in
T Fo oszﬁ/qa.rﬁ./09/64/2018/*@5_@_( 1z fei®: 24 /04 /2019
Jar ¥,
arferiRes g wfaa (@)
SIS WeTT HYH,

IrTree fafeeT, B

fas& : Diversion of 8.9899 ha of forest land in favour of Manali Ropeways Pvt. Ltd. Solang Valley, Tehsil
Manali, Distt. Kullu HP, for the construction of Manali Repeway Project, within the jurisdiction
of Kullu Forest Division, Distt. Kullu, H.P.

ead ¢ A UGN Taq o WW T a9 Weed (UhUIT), Rovo @ umies vwdl 48—3711 /2018
(vwie) f&=e 14.09.2018
HErey,

Sy fawg o) SfFelgs Ui W— FP/HP/Others/31593/2018 T2 Higel Siffrerd Uaq o
T HE o9 WvEd (ThAY), feove @ HWefia wE @1 smeled e o7 e e} e N Rwaied
TR OR s RPN W o (WRET0T) AT, 1980 @) OR—2 & qud Wil wiT o |

9 g ¥ 49 9% g o @ MR g € B ueTa Ueey N WHg—uHy )R ey WRBN
HTIYH  SPIRAT /TS HIg @R I8 8, e UK B9 % SIRI oo Wd 7 Regional
Empowered Committee (REC) & &% 05, 2l 2019 ‘g‘é dom ¥ {-Rg!?l BN B IING P VTN
Diversion of 8.9899 ha of forest land in favour of Manali Ropeways Pvt. Lid. Solang Valley, Tehsil
Manali, Distt, Kullu HP, for the construction of Manali Ropeway Project, within the jurisdiction of Kullu

Forest Division, Distt, Kullu, H.P. 3 9&iFae Wiy F=falag @l ® uem @) s 8-

1. @ 49RT T guideline para 3.2 (vi) & STid S¥aiad o<1 9 & S 99 9f = 3reafq 18.00 20
Dughilag —III TR JRIYYS JETRMVT U IHS 07—10 97 TF TWERENG 89 (T099 31 T TR @2l
BU TATERNRERT ) FATHRIT SAHSHOT § STALIH IR AT HRIg Sy |

2. WA ATAHIOT FRT NG BN P I3 W4T 5—3 /2007—-Uh.HL & 05.02.2000 & agd XY T
HQIEAR & 0T 9o (@01 &) Fuifa wifer s @ smaef

3. YE TOAM Hed P T H TR deleNl BN T, AT 997 g% X @ OuN afaRw eewifdr s
AMBROT ERT SHT 1 A | §6 ATEE BT FI1aaT AMASYOT §RT Jo7 gl W BT iy |

4. JATT AR gRT g8 GHRET & 5 omr @ T | AR (CA cost, NPV ete.) @7 49 didd
W% Online Generate Ty ¢ Iram= & #Aea9 g1 Sfa aifvremsa 8% o oy foy Wy, =g
qreqdl | o B R g dgrfae Wight @) suresT © w9 ¥ gy =l gl
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o gEal UET @ g
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URT A B O | Y SR BN R el qen wae sifeer o a9 qfY seareor @
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